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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

ORIGINAL APPLICATION NO. 105/2022

Arif Nawaz M. M. Iraqi ... Applicant
V/s.
RAJAN] PATHAK
THANE State of Maharashtra and Ors. .. Respondents
Reg. No, 4330
Licence
Affidavit In Reply

I, Manisha Madan Pradhan, the Chief Environment Officer of Thane

Municipal Corporation, do hereby state on solemn affirmation as under.

1) I am filing this affidavit to bring on record the status of project and
schemes executed by Thane Municipal Corporation (TMC) for Sewage
Management and Solid Waste Management along with action plan. I say
that, TMC has submitted compliance report to MPCB for their issued
direction on dt 11.09.2019, 24.04.2021 and 28.07.2021 vide letter bearing
no. TMC/PCC/167/23-24 dt 29.05.2023. The copy of compliance is

attached as Exhibit-A.

2) I say that, brief status report for Sewage Management and Solid Waste

Management for TMC area is as follows,

I. Brief Status of Sewage Management in overall TMC area

IIa. I say that, total sewage generation in TMC area as on present
population (2022) is 270 MLD. As on 30.06.2023 in TMC area,
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seven STPs are functioning and operational, and sewage of 157
MLD is treated. There are 183 small STPs in private complexes
and they are treating their sewage to the tune of 52 MLD. Hence,
presently total sewage treatment is 209 MLD ie. 77% of total

sewage generation is treated. One more STP at Kharegaon is
constructed. Mechani-cal, electrical, instrument work is completed
but, Trunk main pipeline laying for STP is pending due to non-
availability of land. TMC is following with NHAI for permission
to lay STP rising main. This STP will be commissioned by
December 2023. After functioning of Kharegaon STP, there will
be additional treatment of 15 MLD sewage. Hence, treated sewage
quantity will be 224 MLD i.e. 83% of total sewage generation is
treated. To all these eight STPs, consent to operate from MPCB is

received.

IIb. I say that, present sewage generation in Mumbra area is 35 MLD.
Sewage treatment plant at Mumbra is presently treating 30 MLD
sewage. There are 10 small STPs in private complexes at Mumbra,
Kausa and are treating 1.58 MLD sewage. Total sewage treatment
is 31.5 MLD i.e. 90% of total sewage generation is treated. I say
that, drainage house connection work is in progress at Mumbra,
Kausa. Upto 30.06.2023 drainage house connection to 35% of
Mumbra population is completed. I say that, because of congestion
of structures, there is slow progress of drainage house connection.
Upto March 2024, 100% drainage house connection work will be
completed. I say that, presently sewage generation in Diva areais - . |

32 MLD and it is discharged after primary treatment through soak v

its and septic tanks. TMC has proposed Five numbers of STPs ... ...,
' r Diva, Shil area. DPR for the same is submitted under AM RUT-
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2.0 Abhiyan. After approval from authority TMC will initiate
tendering procedure and project will be completed upto October
2025. After execution of this project, there will be 100% of total

sewage treatment in Diva-Shil area.

Ie. 1 say that, presently 7.25 MLD treated sewage is utilized for
gardening purpose. TMC has given work order for 5 MLD tertiary
treatment plant erection at Kopari STP. Work will be completed

upto December 2025.

II. Status of solid waste management :

Ila. I say that, Total solid waste generation in TMC area is 1039
TPD. There is 100% door to door solid waste collection is carried
out in city. I say that, as on dated 30.06.2023 bio-composting
plants of 55 TPD are functioning at four areas i.e. Hiranandani
Estate, Rutu Park - Vrindavan, Kausa and Kalwa Hospital. TMC
has installed 30 TPD wet waste processing plant at Kolshet
where 15 TPD waste will be processed through composting and
15 TPD through biomethanization. All machineries are erected,
and plant will be commissioned within one month. I say that,
TMC has floated tender for installation and commissioning of
100 TPD mechanical composting plant at Anand Nagar - Owala,
and it will be commissioned in 12 months. I say that, TMC has
installed 10 MRF centers at ward level where Dry waste is
collected and segregated and recycled. I say that, average
generation of C & D waste in TMC area is 100 TPD. TMC has
it's own C & D waste processing plant of capacity 300 TPD,

RAJANI PATHAK

THANE
neg. No. 4330

where recycling of C & D waste is carried out. a
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IIb. I say that, landfill site at Diva dumping ground is totally closed
from 31.01.2023. TMC has installed new MSW facility at
Bhandarli, which is fully commissioned from 31.01.2023. Two ‘

trommel machines are installed there to ensure proper processing

of waste.

Iic. I say that, work of Waste to Energy plant at Diaghar is under
progress. In phase-I one pre-processing unit is placed and four
units are in transit. All pre-processing units will be
commissioned from 31.07.2023. TMC has made 70 Crore
budgetary provision for said work. Phase-II work will start from
August 2023 and will be completed in next 14 to 18 rnonthé,
which include Civil work, machinery installation and processing

of waste and production of electricity.

EY

IXd. I say that, for bioremediation and bio-mining activity for "‘I?_iv_a_ )
dumping ground, M/s. MaRs Planning and Engineering Servi'c.q,sf.'*?:
Pvt. Ltd. has been appointed as PMC through work order dated
28.04.2023. Concerned agency has submitted DPR. Tender
process will be completed and work will start in 4 months. TMC
has submitted City Solid Waste Action Plan under SBM 2.0,
which will improve overall Solid Waste Management in TMC

area.

Ile. 1 say that, TMC every year carried out premonsoon cleaning of

nallas. In current monsoon, TMC has cleaned all existing nalla.

Total 1,75,462 sq.meter area of nallas are cleaned and 93,460

e Cu.meter slush is removed and 100 trash arresters are installed on

\nallas. I say that, in the subject matter of NGT OA 105/2022 for
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and 26800 Cu. meter slush is removed. In Mumbra-Diva area
trash arresters are installed on nallas at 18 locations to arrest

floating material entering in Ulhas river and Desai creek.

IIf. 1 say that, TMC regularly carries out awareness program among

citizens for solid waste collection, segregation, treatment and
disposal. In TMC area there are 327 educational institutes, where
children are regularly educated for hygiene and cleanliness in
surrounding area. TMC has appointed agency to carry out IEC
activities at each ward. TMC has carried out public awareness
through Workshops at TMC School No. 16, Kopari, Thane
Railway station, Kopari Maternity Home, TMC School No.
15/36, Laxmi Chirag Nagar, TMC School No. 30, 40, Diso'za

RAJAN| PATHAK
THANE wadi, Ratanbai Compound, Padwal Nagar, Kisan Nagar. TMC

‘feg. No. 4330
Licence: has carried out public awareness through Street play at various

public spaces like Balkum Naka, Masunda lake, Jijamata Bhaji

Market, Kapurbawadi Naka, Lokmanya Nagar Bus Depot.

IIg. I say that, some photographs of SWM management at Bhandarli
village, Diaghar WTE plant, trash arresters on nallas and IEC
activities are attached. Exhibit-B.

3) I say that, I have annexed herewith as Exhibit-C the action plan for
management of sewage and solid waste for restoring water bodies in
compliance with judicial directions and statutory provisions. I have also

mentioned specific timelines and budgetary allocations in the same.

4) 1 say that [ am filing this affidavit to bring on record steps taken by
Thane Municipal Corporation. I crave leave to file further afﬁdav1t 1n‘

reply as and when required.
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I say that what is stated hereinabove is true and correct to the best of

my knowledge, information and belief.

Solemnly affirmed at Thane

N
This 7 day of July, 2023
Identified by me

Advocate Before me

RAJANI PATHAK
THANE
fieg. No. 4330

LA 9821138765
s 56
NOTARY & AL . " ATE \& 99305397
Ground Floor, Mec 1 -+ vu;e, Olq-
Behind Aadarsh Sanskar kendra Garden,
Oppo. Rationing Office, Court Naka, Thane. g '3 JUL ZGZB

Mob. No. 9930538766 / 9821138766

NOTED & REGISTERED
Sr. No. [14 | LI
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Ref.No. TMC/PCC/167/2023-24

E-mail : pcctme.ho@gmail.com

G Date : 29.05.2023
A

To,
Sub Regional Officer,
Maharashtra Pollution Control Board,

Thane 1 \.\“:_,

Sub :- Compliance status of MPC Board Directions dtd 11.09.2018, 27.04.2021 &
28.07.2021 and oprarational status of ail waste processing plants and material
recovery facilities in the subject of NGT OA No.105/2022 including Diva, Mumbra

and Kalwa.
Ref :- MPCB/SROT-1/117 dated 18.05.2023

Please find enclosed here with the compliance, for direction issued by MPC Board dated

11.09.2019, 27.04.2021 & 28.07.2021.

Direction dt 11.09,2019

No

Direction Points Reply

L

To submit the time bound action plan for |a) 100% treatment of the generated sewage Thane Municipa!
100% treatment of the generated
sewage and achieving effluent discharge
standards for STPs.

Corporation has submitted that, total sewage generation in
Thane city is 270 MLD. Table is attached Ann-L

b} Thane Municipal corporation has installed 07 no. STPs with
cumulative capacity of 271.53 MLD. In addition to this 01
no. STP is under construction phase {Kharegaon-46.76 MLD,
expected completion by Dec- 2023) Table is attached Ann-ll

Out of above 07 no. STPs. 01 no. STP (Hiranandani-59 MLD) is in

trial & Run phase. Remaining 06 no. STPS with cumulative
RAJANI PATHAK capacity of 212.53 MLD are fully operational.

THANE

Reg. No. 4330 c} As per total attached capacity utilization of 07 no. STPs is

fxp.DaLt':%nl‘:lmZ? 145_.5.ML'D. T™C fsrrther mentioned that, 183 housing

: societies In Thane city treat their sewage to the tune of

5284 MLD through in-house (Private) STPS. Table is
attached Ann-(]l

B/ fLetter & Note /BDirection dl 11.09.2019 9/ ( ’cﬁ_(a o |
T e T
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RAJANT PATHAK
THANE

Reg. No. 4330
Licence

ment is 145.5 MLD (through TMC STPs)

Thus, total sewage treat
ties STPs)= 198.34 MLD.

+ 52.84 MLD (Private Housing socie

Considering above, untreated sewage quantity is 72 MLD which
is being discharged into creek through soak pit.

It is stated that, additionaily 05 no. STPS with the total capacity
of 106 MLD are proposed for Diva-Shill area. Technical approval
for the same has been obtained, work is on hold due to
unavailability of the fund. However, it is planned to complete

Dec-2026 by arranging funds.

Thus, considering above proposed STPs and Kharegaon STP,
total capacity augmentation would be 424.29 MLD (installed
5TPs-271.53 MLD+ under construction 46.76 MLD-Kharegaon+
Proposed STPS-106 MLD) by 2026, as submitted by TMC,

% of Treatment

Present sewage | Treated sewage 198
generated MLD 73%
270 MLD

After operation of Kharegaon 5TP, 9% of treatment at
15 MLD will be treated from Dec-23 Dec-2023 will be
Hence treated sewage will be 213 MLD 80%

After functioning of proposed Diva Shil { % of treatment at
STP at Dec-2026 Dec-2026 will be
100%

d) Achieving effluent discharge standards for STPS
Majority times STP treated outlet samples meets the results.
<ome time STP outlet sample result exceeds than the
standards. Action plan for achieving effluent discharge
standards for STPS are as follows.
1. Grit Chambers and coarse and fine screen will be
periodically cleaned.
2. Regular cleaning of air blower filters will be done.
3. Regular cleaning of UV lamps and chlorination tank will be
done.
4. Removing of deaf sludge from time to time will be done.

Prepare and furnish action plan for
utilization of treated sewage

Presently 7.25 MLD treated sewage is utilized for gardening

purpose. Action plan for utilization of treated sewage is as

follows. '

e} TMC has given work order for tertiary treatment plant.
(Capacity SMLD} For sale of tertiary treatment water of STP
at Kopari. Work arder is attached Ann-1v

D//Letter & Note /Direction dt 11.09.2019
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s TMC has submitted proposal to Amrut Abhiyan 2.0 for
erection of tertiary treatment plant of capacity as follows.

Mumbra 20 MLD
Patlipada 15 MLD
Nagalabunder 02 MLD

e Action Plan for total 37 MLD treated sewage is submitted.
Ann-V

why the Municipal Corporation shall bot
be fevied by MPC Board the maximum
amount of environmental compensation
{Total capital cost component amount
i.e. Rs, 100 Cr as well as O & M cost
component i.e. Rs. 10 Lacs per day)
recommended for untreated/partially
treated sewage discharge as mentioned
in the Hon'ble NGT order dated
28.08.2019 in Original Application no.
593/2017 in Paryavaran Surksha Samiti &
anr v/s Union of india

As Thane Municipal Corporation has submitted the action plan
for compliance for treatment of sewage, it is requested not to

leavy the environment compensation.

D dt 27.04.2021

Direction Points

Reply

You shall operate all the six STP's with
full capacity.

Prasently all six STPs are in operation with Inlet flow of 134.5
MLD against the cumulative capacity of 212.24 MLD

Thane Municipal corporation has installed to total 08 no. of 5TPs
TMC STP Kopri, Thane- 120 MLD, TMC STP Mumbra, Thane-32
MLD, Vitava-8.45 MLD, Everest World, Kolshet- 23.06 MLD,
todha-22.02 MLD, NaglaBunder-7 MLD, Hiranandani-59 MLD and
Kharegaon-46.76 MLD. Out of these 8 STP 7 are in operation and
one STP is not in operation though Construction work of STP is
completed, but Trunk main pipeline connection to 5TP is pending
due to lllegal construction & Highway authority permissions
which will be completed upto Dec-2023. House connection work
is in progress, inflow to STP will increased once the connection
work is completed.

Also STPs are design as per population projection of 2036,

You have not commissioned the
Kharegaon STP, which was to be
commissioned by 31.03.2017 as per
congsent granted by the Board dated
16.02.2018. Hence submit the same shall
be commissioned at the earliest.

Construction & Mechanical/ Electrical and Instrument work of
Kharegaon STP is completed. Trunk main pipeline laying for STP is
pending due to non-availability of land. So TMC following with
NHAI for permissions to lay STP rising main, STP will be
commissioned by Dec-2023, as the civil work completed, J

D//Letter & Note /Dirvection dt 11.09.2019

oA AW
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N 5
J§ 3. | Presently about 240 MLD raw domestic | Total sewage generation in Thane city is 270 MLD.

~.. Fsewage is discharged into Thane creek | TMC has submitted that, total sewage treatment is 145.5 MLD.
without any treatment for which you | Untreated sewage quantity is 72 MLD which is being discharged
shall submit the plan for treatment of | into creek through soak pit. Considering six operational STPs, 01
the. same. no STP under trail run, 06 no, newly proposed and u/construction
Kharegaon STP, total capacity augmentation would be 424,29
MLD {installed 5TPs 271.53 MLD+ under construction 46.76 MLD-
Kharegaon+ Proposed STPS-106 MLD) by 2026, as submitted by
TMC.
Majority times STP treated outlet samples meets the results,
exceeded than the norms prescribed on | Some time STP outlet sample result exceeds than the standards.
various occasions. LAQ in this issue was | Action plan for achieving effluent discharge standards for STPS
received thrice in the past assembly | are as follows. .
sessions. Hence you shall treat the | 1. Grit Chambers and coarse and fine screen will be periodically
sewage to achieve the standards. cleaned.
2. Regular cleaning of air blower filters will be done.
3. Regular cleaning of UV lamps and chlorination tank will be

done,
{) 4,

4, | Thane Creek analysis reports are

Removing of deaf sludge from time to time will be done,
5. | You shall submit the action plan within 2- | As submitted above. '

months period w.r.t. treatment of
remaining sewage being discharged
directly into ‘
Direction for non compliance of Hon'ble NGT dt 28.07.2021

Reply

In TMC area total Solid waste generation is 1060 MTD,

Solid waste generated in the city of Thane, is segregated on
several levels. Citizens, residential societies are segregating
the waste at source before collection. To ensure proper
segregating of waste generated in slums, waste collectors are
appointed for every 300 slum tenements. Waste collectors
ensure segregation of waste, if the same is not already
segregated.

In view of saturation of capacity of Diva site, landfill activity at
the said site was gradually reduced from 15.01.2023 and site

No | Direction Points
1. | The officers of the Maharashtra Pollution | e

Control Board reported that your Local |e
Body have failed to comply with the time
frame for the implementation of the
Solid Waste Management Rules, 2016
and timeline given by the Hon'ble NGT in
various orders. Therefore you were
directed to pay Environment
33) Compensation for the period of e
' 01/04/2020 to 30/11/2020 vide letter

dated 07/12/2020 and to deposit the
Environment Compensation amount to
the concerned Regional Officers of the
Maharashtra Pollution Control Board
within a period of one month.

was finally closed on 31.01.2023,

As per GR, empanelled institutes were called upon for
presentation for appointment as project management
consultant for work of scientific disposal of MSW at Diva site.
(Bio remediation and Bio mining work) After following due
procedure M/s MaRs Planning and Engeineering Services
P\{t.Ltd has been appointed as project management
consultant. Concerned agency will shortly submit as detailed

D/ fLetter & irect ﬂ?—l’fi?‘).ZO k
//Letter & tg /D1 tmaucmce
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project report for the work. Pursuant to report TMC wil
appoint agency by tender process and scientific disposal MSW
and restoration of Diva site will be completed by 2025.

*  TMC has started MSW processing at Bhandarli, Two tromme!
machines each having capacity of 300 TPD are erected at
Bhandarli, so as to ensure that in no case mix waste is taken
to landfill site.

*  Plant to generate electricity from waste is being constructed
at Diaghar landfill site. Modern facilities for segregation of
waste are also being erected at Diaghar site so as 10 ensure
100% segregation of waste generated in the city. Photo of
Bhandarli plant and Diaghar Plant Ann-V|

» TMC has also submitted City Solid waste action plan under
SBM which is in process of approval. Copy is attached Ann-vil

» In the subject of NGT OA N@.105/2022 for Mumbra & Diva
ward, M/S Shakti Plastic Industries has been appointed 2s
operator for MRF centers. MRF center feach of capacity 5
TPD) at Mumbra & Diva is in operation. work order &
Loghook for the same is attached Ann- Vil

It has been observed that vyour
Corporation has not paid the aforesaid
Environment Compensation till the date.
Further it is also observed that still your
Corporation has not complied with the
time frame for the- implementation of
the Solid Waste Management Rules,
2016 and timeline given by the Hon'ble
NGT in various orders.

As Thane Municipal Corporation has submitted the action plan
for compliance for treatment of M8 , it i5 reqguested not to
{eavy the environment compensation.

In view of the non-compliances and as
directed by the Hon'ble NGT, you are
hereby -directed to  pay final
compensation at the rate of Rs. 10 takh
per month from 01/04/2020 till
compliances towards the Solid Waste
Management Rules, 2016 and final
compensation at the rate of Rs. 10 Lakh
from 01/04/2020 till
compliances  towards the  non-
compliance of Legacy Waste
Management as you have not started

per month

work of bioremediation of Legacy Wagi#?] o X,
Sp

As Thane Municipal Corporation has submitted the action plan
for compliance for treatment of M&w | it is requested not to
leavy the environment compensation.

RAJAN! PATHAK

THANE
Reg. No. 4330
Licence
Exp. Date - 19.7.2027
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MAHARASHTRA POLLUTION CONTROL BOARD
Tel : 25802272 Sub- Reg[ona[ Office, Thane-l
Fax : 256805398 MARARASHTRA 5t Floor, Office Complex Bldg.,
e Near Muiund Check Naka,
VVaga e Estate,
Thane 400 604

Visit us at: N

Website : http//mpcb.gov.in/
E-mail |d: srothane1@mpcb.gov.in

Reminder-i

Urgent/ NGT Matter_ T < : ,
No. MPCB/SROT-I/ {17 N 4’?}_ __"E)ate - g{a@*{m e
To, TN ';'
Chief Environment Officer,
. Pollution Control Cell,
% Thane Municipal Corporation,
Ground Floor, Mahapalika Bhavan,

Panchpakhadi, Thane(W)

T ETETTOR .. Sub: 5T ompliance status of MPC Board Dnecuons dtd 11/09/2019

TET BTy g 710412021 & 28/07/2021 and operational-Status of all Waste
-f rocessing Plants and material recovery. facilities in the
18 MAY 2093 ubject area of NGT OA No. 105/2022 mcludmg Diva, Mumbra
NIEERT - nd Kalwa. : .
TR t—xﬁm\}$ Sy "'j’

Ref :- 1. MPGC Board’s Directions dtd. 1;/09!9019 27!04/2021 &
28/07/2021.
2. Hon’ble NGT principal bench order dtd 03/03/2023
OA No. 105/2022.
3. Letter by this office vide No. MPCBISROT II104
date- 08.05.2023. S

With respect to above ref. & subject, Hon’ble NGT has dir‘ebt‘ed MPC Board Lo file
compliance status report by Thane Municipal Corporation with respect to
1. Directions issued vide reference No. 1 above. s
2. Operational Status of all Waste Processing Plants and matertal recovery facilities
in the subject area of NGT OA No. 105/2022 includiny Dlva Mumbra and Kalwa.

This office has already requested the compliance status. by TMC :egardlng above
points through letter vide ref. no. 3

__________

You are once again requested to submit comphance of dbove at the earliest, for
onward submission to Hon'ble NGT. Copies of NGT order & dlrectlons are enclosed for
the reference. :

Bemg an NGT matter this may kindly be treated as the 'nost urgent \S

e 0y g Sy e

(Sﬁé}{'i;i;'_:s:ﬁ'aikh)
Sub-Reg_ipfhaj’,fo'i_c-er, Thane-1

Regional Ofﬂcer, M.P.C. Board, Thane.
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Details of Private Sewage Treatmeni Plants in Thane.

A

Wasle Prabhag Samifi
Mech, e i SR BRI , ST Capavity
Dept. Sr. STP Name Address TR Waed Name
PR S (Vi)
N, I 1 ', —
Juyashri Bavg. RosadiNe. [6/Z, Nebre Nagar] @ - oo -
I Astar 17 park Wagle Industrial Estate. Thane West, Thaiie,| .- . Wagle 0.3
Maharashtra - 460604, S
AsharlG, Next o Bradma Company, Jayashri| "~
Baug. Rd Number 16, Wagle Industrial Bstate.|- , o
2 Ashar 16 ) W T o o Wagle 0.35
Thane West, Thane, Maoharashtra - 400604
\mber Real Estale (Kal Koad No. 16. (Ahead of Ashar 1T Parck. felt] - - o
o s stale alpatadrug . o . . . -
;, .n“} * ¢ ARalpatatuy s ihe deadend) Wagie Estale, Thone, - Wagle 0.275
e
oy, —
\lll'tliﬂ Bl Wagle Estaie, Taane, Wagle 0.11 .
Rd MNumber 22, Wagle Industrial Estate. Thaney _
.5)(0. F P innacle West, Thane, Maharashira - 400604, : Wagle 0.173
I Cireffhima Residency Near Elernity Mall. Thane. Wagle 0.275
vgd: onal Standard india Limited| Wagle Estate. Thane e Waal 0.25
AR [ PV
N Y dha Supremus 2) b =
y L Near Eternity Mall. Teen Taath Naka, Waglef’ : .
Ruheja Garden - e Wagle 0.2
- Estate. Thane. =
Lolmanya Prabhae Sumiti )
Ashar Residency, Monareh 'A'awving [0 Junet] -,
| s c o ol Glady's Alwares Road. Vasant Vihar Arcw]- .-
chaw sideney 3 sein . . R "
9 "\“' ! TI i reRideney’ LOMMSC poliaran Rd Number 2. Gandhi Nagae. Thane C 0 Lokmanya 0.05
conpies West, Thune. Maharashtra 108610 IR
Majiwada-Maopada Prabhge Samiti’
. . Behind  Vijoy sales. Thane West, Thamel 7. - o
HE o EAshar Sapphire Maharashisa 400607 ST Magiwada-Manpada 0,123
T . Sainath Nagar, Majivwada, Thane. Maharashieal -~ - . - o
11 Cosimos Habitat 100601 = : , T Magiwiada-Manpada 0.15
o Highsireet: Mall /7 Lake City|Kapurbavdi. Thane TR -
| M_‘]'” - ! : .- Majiwada-Manpada 0.225
13 Laxuriu Priva CHS 14d Majiwada, Thane |- Mujiwada-Manpada 0.
. Sainath Nagar. Majiwada, Thane, Maharashiral~ 2
11 Lodia Paradise 42}060[ = ! : Sop s Madisviuda-Manpada 0.8
3 - Laxmi Nagar. Sainath Nagar, Majiwada, Thanej -0 20
13 Lodha Lusaria Fairlield Maharashira 100608 = : ’ L Madiwada-Manpada .50
o Laxmi Nagar. Sainath Nagar. Majiwada. Thane J. - - .
o Lodha Luxuria Tower 4| . Mujiwads-Munpada 0135
o - Laximi Nagar. Sainaih Nagar, Maiiwada, Thane | -
17 Lodha Luxuria Tower 5 = - i oo CMghwida-Manpada 0.135
. . Kapurbawdi, Thane West, Thane, Maharashtral -~ -
18 MNeelkunth Palm 400607 S AMajiwada-Manpada 0163
Runwal Pear!, Dhokali. behird R Mall] . ’
14 Runmwsat Pearl Manpada. Thane West, Thane. Muhgrashra Mujiwada-Manpada 0.3
4080607 S
Ghodbunder Rd, opp. Lokim Company. Dakajif.- = -0 o
RIE ReMali (Runwal Constructions) {Pada.  Dhokali,  Thane  Wesl, Thane.] - S Majiwaida-Manpada 0.11
Maharashira 400607 : B
» Mool Manpada, Thane West, Thane, Mahavashiral -~ 5 - k
2 Necthanth Green :S()O(jlﬁ SO Maiwada-Manpada .65
: foar c o Manmada The e B
3 e T o | Near Cosmos Lounge, Manpada, Thane R
Nealhunth Wood, T-Bhanjiyani g6, Manpada, The b Majbvada-Manpada 0023
. ] = w1 e Ml M T -
3 Dosti Imperia ‘(,‘xlmclbm?du _I_\{I' oppostiz RiMalh. Manpackis Majivada-Manpada 0.75
- Fhane West. Vgpe, Maharashtra 100607 N - T
ks DIL Pyt Lid  Fermenta Pyt Ld) Tulsidham, Manpada, Ghodbunder Rd. Thang| - .Y\I'I-i'i\\'l a-Marined: 0.07
West. Mumbgi, Maharashien 48066 Apvada-Manpada ’
a5 Cosmos |aunge 'o‘pp neeikant greens . Mulla Baug Manpada,] Mzﬁi';\'adzlui\'l:mp'ld'l 0.27
Chang West, Mahgrashiva 400610 BN R ' o -
26 [Suyas Shankar Realty/Residency ?\,Lq‘ Neelk "Tz_h Greens. Mulia Baug. Manpada.| Majwada-Manpada 0118
Thane West. Thane, Maharashira 400607 o F )
17 L U erecies Show Patlipada. Thane West. Thane. Maharashieal™ o . . | .~
; Landmah Mercedes Showroem 100607 ) b Bitgpini adamivizipada 4.0023
: . S or e Dyal Thane Wee LR -
28 One Hiranandani Park Ghodbunder Rd. - Brabmand.  Thane est. S Maghwada-Manpada .59
Thane. Maharpshtia 400607 St npad: B
) Hirapandani  Estate.  Thane  West  Thanel- - -
] Palaciu ithase | (Kingsione) * o Ll O8L HIRIE T  a z
g Mabarashira 400615 R E\/ln'l_II.\\lend-hl;ll]p«.\(ld 03
Behind Hiranandani ¥state. Waghbitl, Thane o
Rt Bhoomi Acre Wesl Thane. opp. Suryj Weter Park, Mumibai ] - Majiwada-Manpada 0.675
o Maharashirn 4000613 R
. . - o Kavesar, Thane RN S
3 New Ilorizon Education Socicty - Madiwda-Manpada 0.07
— - ]

N\,
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32 New Horizon School Kavesar, Thane CMlajiwada-Manpada 0.02
s Horizon  International| Hiranandani Estate, Thane R -
33 T‘jhl i Hortze SRR ' * - Majiwada-Manpada 0.35
Seloo R SR o
Near Woodrose Blde. Gladys Alwares Roadd -
i Mead Off Pakhran Road No 2. Thane flo. {cast) Z‘-_w\{.,, \ 1M i 0375
2 R R caclowws N - 1k wada-Manpada 325
AU Hianaodant Meadows Manpada. Thane West, Thane. Mahasashied| yhvac !
40060 -
T \ rakshi 21 B . '] avesar, e '.";
. \i?_‘_l_\ \ﬁ“ sha  Realty  LLP{Kavesar, Thane Majiwada-Manpada 0.15
(Vi Vilus) ) P PN
s — b T
. Wagbhil Naka. Kavesar, G.B. Road, Thang " - -7~ - -2 -
0 Vifay Gakasy = ‘ L Majiwada-Manpada 0.22
Ghodbunder Rd.  Opposite 10 Saragwatli]
7 T il Vidyalaya High School & Junior Coilege of} . r\z Jiwada-M i 0.3
37 onical e .. ‘ T e e b My wada-Manpada
) Fropicat Lagoon Scicnee  and  Commierce,  Bhawani Nuogorf o i I
Kavesar, Thane West '
Vijay Garden Road. Kavesar. Manpada, Thane| - o <
Coral Heights m;];l) ’ ) o paci. THEL “Mgjiwado-Manpada 0.15
Ghodbunder Rd. Rutu Enclave, Kavesar, Thangf -7 - - o
e [oeveen] [2ilae o DETRRIEE W DAt S TR o]
Cosmos Jewel Ruby West. Thane. Mahatashira 400615 R ih_“_l‘,lj-m ada~-Manpada 0.1
c rewel Sapphi Ghodbunder Rd. Ruti Enclave. Kavesar, Thaug| - \}.{ oy L-Manad 017
SINOS FSWe »apphiie - - . gy ada-ivianpada A
OSINOS Jewel Sapphite West. Thane, Maharashira 100613 o A pace
. N Besides D-Mart, Kavesar, G.B. Roud. Thane - 1).-- 74070
Cosmos Sofitaire e Majnwvada-Manpada 0.15
Ghodbunder Rd. Sai Nagar. Anand Nagand =70 o
1-Corp Teeh Park - N . “Majiwada-Muanpada 3
Gi-Corp Tuch Park Chane West. Thane, Maharashira 4006135 2 _"_. padk 0 _
Muchhaln  Complex  (Ritika{Near Mucchaila College. Anand Nagar, Thane - | Vil .
Hotel - ke Sura Plaza) S Majiwada-anpada 0.36
= AT L 234 B IR o N
Rutu [Zsiale (Mutcul| Brahmand. Thane West. Thane, Maharashwa f =00 0 _
Construction S Mlajiwada-Manpada 0,15
SOsrHCHol ST
o Ghodbunder Rd, Swaslik Pams. Bralhmand.i: oo -
Shrecgi Splendor . o Msdiwada-Manpad .
Shreeji Splend Thane West . R ,_’-\1.7 _ Ta-lanpacda 0.1
. Brahmand. Thane West, Thane. Maharashtra| -0 .
Rﬁuslzk Alps 406607 ) e Magiwada-Manpada 0,13
. Brahmand. Thane West. Thane, Mabarashtgal <7000 K
ik Palins : S I Mapiwada-Manpada 0.26
400607 e '
. Presc allor. Kavesar. waghibil Naka GB. o
Pres }:c Resideney R i ioll]‘l Reallor, Kaves aghit LU l_j [ Majiivada-Manpada L8
N Road. Thane RN
‘Q’ . Behind D Mart. Kavesar, G. B. Road, Thaned[ 0000
dpfdvoud Complex west |7 Majiwada-Manpada 0.1
ataskar Bselat G. B. Road. Thane © Nlajiwada-Manpaca 0.1
\ Hiranandani Esale Rohd. Hiranandani Gsate] = )
Blooming Dale Th':no; ) T Madivada-Manpada 0.15
ane IR
. - Brahms Patlipada Link . Brahmand.] - e R
Cosnos Ulassique }Mhm nd l, }ll|| i Link Rd. Brahmand * Maiiwada-Manpada 0.3
Phgne West. Thane, Maharashtra 400607 A
. . L o Near Gold Crofl Blde. [iranandani Bsate . 0.
33 Gaold Crefl. Main STP Th"me = ' ~ ol M iwada-Manpada 2.3
B Agile Real Bsiate|Sales office, Batkum. Thane. e
3 (Kalpatary Bayer) - Majiwada-Manpada 0.1
.. Agile Real Estate| Batkum, Thane, L o
3% (Kalpataru Sunrise) - Majiwada-Manpada 0415
30 Ralptary sunrise Kolshet Road. Thane . "M:rj_ii\'j:l:lu-g\zlanpada 0.4
< Near Balkum  Shamshan  Bhoomi. — app| - . o
37 Casu Rosale . TN Majiwada-Manpads 23
- [Tighland heaven. balkum. (hane : : M U ',“‘.ld‘l Munpada 0.235
3 Elite Plaina Kalshel Road. Thane 170 Majisada-Manpada 0.1
3 Highland Pack Building No. 1.8.9.6,7 Dhokali, Thane - Majiwada-Manpada 0.43
ot [ightand Garden Dhokali, Thane - Magiwada-Manpada 0.1
. . Opposite Bayer Compound. Kolshet Rd. Thawe, |- - -
ol Larking Pride Pahn . T LR Nl wada-Manpad: 7
Maharashira 400607 Rh 7.{\It‘i_| ivvada-Manpaca 0.2
Kolshet Rd. Kolshet en. Thangl o o -
IR Faodha Aneen N ]Sh{,{ Rd. Kolshet industrial Arca. H]'dm- - Mapiwada-Manpada |.3
. West, Thane. Maluwashira 400607 RO SRR -
Everest  World,  Roishel  Road.  Sandezf. .2 - w
a3 Aones Mogium Baug. Thane - 400607 (Opposite  NEET] - - #ajiwvada-Manpada 0.533
College) ' R l
ollege : - -
Universily Road. Opposile Calour Chem, Neag| " -0 -
ol Runwal Garden City Phase | Nicholas  Piramal, Balkum  Noka. Thane.| " _A—fVl_Z.l_;h_i;g\?iid_il-l\/[:'mp:ldﬂ (.25
Maharashtea 100608 N S
University Road. Opposile Colour Chem. Near| ™ i
63 Remwal Garden City Phase Il |Nicholas  Piramal. - Balkum - Noka.  Thave|” - Muajivada-Manpada 0.3
Maharashiea 100608 IR T
. . Universily Road. sile € : i T
o Runwal Garden City Phase il Nic Sty ,\.( ad. Opposile Colow Chen?.‘_N.\,d; Sl
(Dabliay \,;IL|hom5| I nlun}m(l), Bpikum  Naka,  Thane,| = ivimiwada-Manpads 0.09
Maharashtra JOGGOS :
ot b Opp Runwal Garden City. Balkum Pada Ihane} - o
67 Ruswal Eirene - SE - Majis ada-Manpada Gl

West, Thane. Maharashiea 100608
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Kolshet Rd. Opp. Mahendra Garage. Dokali
Pada.  Dhokati,  Thane  Wesl.

Thang,|” -

Shree firupats Grouply ra arashira 400607 (Ist. Floor, Abhiman ftf.75 0 7 - e
(8 Developers. Siddeshwar Building. IBS Mare. opp. Elogance. Teen ._.'-j!\c‘fj?l_]|.\\fﬂdzi-i'\flkm]md'd 0.25
Garden Haath Naka. Thane Wesl. Thane. Maharashtiaf = =
400602 olTice adclu,:,s}
Bayer Near Shivaji Nagar, Ram Marugi ng_a]"_; :
69 Vaikunta Piramal Balkum  Naka, Thane  West.  Thane, 'a_.ii‘_\-zzciu-l\'lanpadn . 0.2
Maharashtra 100607 - :
Kolshet Rel. Kolshet Industrial Area, Thane]™ = > 7 -
T Vraj Green Valley WesL. Thane. Maharashtra 400607 T AMapiwada-Manpada (.11
N ¢ osidl P Dongaripaca.  Waghbil ~ Naka.  behind :: O
71 Iw:.legc Residency  (Prmrose) o pangwala pond  Thane  West.  Thane.} - Majisvada-Manpada 0.07
Azelin) Maharashira 60607 S I
Koishet Rel. Sandoz Baug. Thane West. Thane o000 - -
72 Regeney Heights Nl'l]?’ill"'\sllil"l 400607 o - Mgiiwada-Manpada 0.195
aligdle ¢l . L R ]
. Wagbil Naka, Wagbil Rd. Kavesar, Thame R -
73 Swastik Regalia West, Thane. Maharashira 400607 - -Mugiwada-Manpada 0.15
« (114 [ . EE
Rock Castle & Eden Castle (), Queens Sl RO .
11 Platinuny Heritage Miranandani  Estate.  Thane  West, Thang). < Majiwada-Manpada 015
Maharashtra 100607 S '
) Hiranandani Estate. Thane West. Maharashtrad - 020
75 [Rosa Royale 400607 - vlajiwada-Manpada 0.1
. i Ghodbunder Rd. opp. Suraf Waterpark. llmm,."': ;
76 Rosa belia Vista commereial West. 400615 Pl d i R I\J_I:_c_l;w:lcln-Mﬂnpa(lu 0.04
Ghodbunder . opp. Suraj Water Jmk lham,'f‘-' R -
77 Rosa bella CHS Lid. Wost. 400615 o ! I - Mujiwada-Manpada 0.13
T Hiranandani  Lstate,  Thane  Wesl. 'I‘hunc. L .
Resar Oasis 1\,[1;1.,].,15“.,‘40060; oL Madiwada-Manpada 0.12
Opp. Bhoomi Acre, Behind Hiranandani Bstatg.[ - o R
i & Serita TLL”G ! - RS - Majiwada-Manpada 0135
Hiranandani Cstate. Patlipada. G, B. Reoadf -5 - . .
l(‘ S Mapus A Thane N b ’ ook Maliwada-Manpada 0.75
+ Hiranandani Estate. Patlipada, G. B. Road.j- oR .
l\ 5 ()“ wus B Th'me( I S U Majiwado-Manpada 0.55
M d . - i —
; ITiranandani  Estate.  Thane  Wesl. '!'Imn'(:\ U -
i&F (P fovic S Majiwada-Manpada 045
£N %/‘“” Malsarashtra 400607 R ‘ )
*J /'I‘I Ghedbunder Rd.. Opposite  Hypereity Md“.: waida-Manpada 0.1
\)}ﬁ' e Kasarvadavali, [hane-Wesl, 400613, - MAhvRGa-anpacs ' A
“ Anant  Square Society. Near Vijay Pask| 0
Squx " ) . S vladivada-Manpada 01506
Ave Squire Kasarvadavali, Ghodbunder Rel., Thane. N M I )
Rig thane shopping centre behind kasarvadvali] =" 7 :
83 13ig Malt(Serendipity Pvi .1l jpolice station Ghodbungiez- Road, Than West [ Magisada-Manpaca 0.096
\ " .. Owale, Thane West. Thane. Mabarashiraf Lo o
80 Jasios Spring - g Majivada-Manpada 3
e { Spring 100615 : _'f\f]l l Manpad 0.13
, . . IRIS. countrysicle. near kasarvadavali post] ©- ',, E .
87 Everest Counteyside RIS office, fhane 4 asaArva post ’l'd.]E\-\‘ﬂdil-Mkllll)ildﬂ 015
. Sai Nagar, Anand Nagar. Kasarvadavali, (| 3 L ' )
88 Civand Square CHS Road '?h ane _ ‘l{ld Manpada 0.2
e 25, Owale. Thane West, Thane. Mabarashira] .' s N
89 Harsony Sky Suile 400615 ) SO Majivwada-Manpada (.025
. Kasarvadavii. Near Luro School. G.13. Ropd.} . .- ‘ . |
G H e Ui [\h,m(_ 3B Raad) “Wajiwada-Manpada N
Anant Square Sociely, Opposile Hypercity] o
Mall,, Next to Vijay Park, Dehind Eveicsi]
a Jov Syuare (Anant Square) DalTodil.. Kasarwadavali, Ghodbunder Road.| -~ Majiveatda-Manpada 0.0
Thane (W) Thane. Maharashira 400610 SR
. Lodha  Splendorn  (lgnis  &|Opp puranik Rumah Bali, Bhayinder Pucag -7 :
4 g e . CCMlajiwidda-Manpada 2
Fivrra) (Ladha Cosa-lenis) Thane o R
Ghodbunder Rd. behind Fyporeity Mall, Near D B
93 Mahavir Kalpaveuksh Parijat Gardens. Kasarvadavali, Thane Wesl™ = Majiwada-Manpada 0.1s
Thane, Maharashtra 400615 AR
MBC Infotech Park. MBC Compound. Read;]. - )
o1 MBC Park Sainath Nagar. Kasarvadavali,  Ghodbuniler,): -.‘.‘vldjm ida-\!ldllpddd 0.24
Thane, Maharashtra 460613 : e
. Ghodbunder R, Kasarvadavali. Thane West o0 T
Y3 Puranik Tiomeown B & C I . s A s b o d e Myl 29
A © Thane. Maharashira 400613 o 'M‘t-“-“‘ld‘l Manpada 0.22
. Ghodbunder Rd. Kasarvadavali. Thane Wesl.[ 1.0 ) -
DTS Puranik Fome lown G o VRN S i SR - 5
Thane, Maharashtra 4606135 R _-\4 ”’“"d“ Manpacl 0.15
I Ghodbunder Rd. Kasarvadavali, Thane Wes(| =7 T
u7 Poranik Ciy LLL L2 I & 12 |0 Lo : 1 Mt Twnda- Mannac:
- c Thane. Maharasbira 400613 A _l\?l‘,{-%“_‘-ﬂd‘l Manpada 0.15
Puranik  Aarambh. U Ghodbunder  Rdf %
ek Puzanik Aurambly City Kasarvadavali.  Thane  West ’i‘l1a11i§. - Masivwada-Manpada 0.2
Maharashtra £00613 R
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Ghodbunder Rd. Gaimukls Gaon, Thane. Wc,sl

j I\"Ll‘| invada-Manpada

Y pramile 12 ; 0.67
v Puranik Rumah Bali Thane, Mahavashira 400615 i
e R
100 [Pride Residency Sai Nugar. Anand Nagar. Thane West. ]h‘lm' dMaiivwada-Manpada 0.16
. Maharashia 100615 ! o —
Ghodbunder Rd.  behind  hypercity 'maﬂ]j_.‘ SR
Jud Rosa Gardenia Kasarvadavali. Thone. Maharashtra »‘I()O_(} 570 'M'.)jiu:u_da-l\fluu]mda 0.145
Taware Cily. Thane West, Thane. Mabarashiral - - . - - B
42 Raunak B3liss [hw"m;, Cily. Thane P o ) 7‘, - oMajivada-Manpada (.34
400613 A R
asarvadavali Ghodbunder Road Thane Wost: o[-0 -
103 [Sateuru Solitaire Kasarvadavali Ghodbunder Ros ane Wesl-” ‘Majivada-Manpada 0.075
- Anand Nagur, Kasarvadavali, G. B. Read) .00 -
|01 sudurshun Sky Garden E S Majiwada-Manpada G.15
- Thane : T .
anik Yokve Bay (Sai Pus ilding No. 1. Wi ¢ B, Kasarvadavali -0
103 ]-)\m‘“”!\. tukyo Bay (Sai Pushp 'E?mklmg No. 1. Wing ‘:"\ & B, Kasary L iivada-Manpada ol
Enterprises) [hane { L B
106 |Vikay Park Nokshatra Vijay Park, kasarvadavali, thane west vajivvada-Manpada 0.065 )
3ai Nagar. Anand Nagar. Kasarvadavali. G. Bof - L
107 Vikang Valley Phase | S d = : 1o Madiwarla-Manpada
N -’ Road, Thane | R 0.75
Sai Nagar. Kasarvadavali, Thane West, Thanef 0 <50 T
: fihane Valley Phase - S M hwadasManpada
L |Vihang Valley Phase [ Maharashtra 400613 5 -,‘Il'\ :
Sai Nagar. Kasarvadavali, Thane West. Thangd - oo -
¢ Filhane Flills : S Magiivada-vanpada 0.37
109 Vihang Hills Mabharashtra 400613 oI i ‘
m, Saket Road, Balkumpada No. 3, Thanef Ll -
110 iMighland Faven (B\:!I;(u P C1 o Majisvada - Manpada (.55
T Rulu Cily Harsiddha Devlopers |Near Saghavi Hills, Parkwood, Thane (W) - - i\fqui‘iwu(ln - Manpada 015
112 |Global Park/ Residency Kausa '_M‘u_i iwada - Manpada 0.1 -
113 [Kalptaru Hills Opp. Tikujinwali, Manpada. B '?{'la'ii(mda - Manpada 0.
L hiranandani rodas township opp. TCS Olympus, Ihranandam Esate Thdne ) M.t:madd - Manpada 0.07
113 |devashree park Kolshet Road, Thang~7 nTA 5\\ - Majiwada - Manpada 0.11 -
116 {pride presidency Dhokali, Thane / ﬁ/‘_‘\ .\'L;_}n\qcld- Manpada 013
P17 |lokhandwala dediya Kavesar, Thanp/ \ ) \ 'Mzﬁi(vada - Muanpada 0456~
iboyor complex  horizoni, ) AJANT PATHAK N\ -1AY
e "‘PS)‘ roocomp Kolshet / RAJ i .Man\\' adda = Manpada 0.07
prime hospital THANE Lo
(1 jruto cily kavesar | * \ Reg. No.4330 . I | -M:u.r\\mlu- Manpada 0.15
120 |mhada konkan balkum batkum aLticence g / "Majiwida - Manpada 0
LITaoeT ZF e e = =
121 ldosti west county balkum \\ A“w i 7’. Majinada - Manpada 0.2
2 ihane war : qa s :A‘”'fl:;" viki - Manpada 13
| vihang waremount bhainderpada \O!/T L \& l\; v npad 0
Vartaknagar E’t."lTh m‘b.m{h o
3 Leme Ozone Khewra C.i|.rclc Marg. ‘S)li. C;hocll}under_' R_tl_; SR Varlak 015
Manpada. Thane West, Thane, Mahavashya, 0L o7 2 & .
-~ Oukwood  Ashwood  (Acme|Khewra Circle Marg. O Ghodbunder Rel. =25y, o 0.27
' Qrang Phase ) Manpada, Thane West Thane. Maharaghtra = [ oo - 7" -
123 {Bethany Flospital Thane L Vartak 0.015
126 {Bethany Hospital Thane SO Mtk 001
s Behind Betheny Hospital. Pokhran No. 2,707 . ,
127 [Cosmos Skyline ot ety i orhran o R I . Variak 0.3
Chane - '
. - Behind Betheny  Hospital,  Pokhran No. - 2 Sl .
138 {Cosmes Skylite & Twilite o etheny Hospil R ¢ L < Martek 03
- I'hane _ )
" Cadburs India Ltd {(Mondelez|Samala - Nagar,  Thane  West,  Thane. VRN
(29 . - I R Varlak 0.018
India Food Limited) Maharashtra 100606 ) “
. ! Opp. Bethany Hospital. Pokhran Road No. 2" 70
30 iCourlvard Real Bslaie Pyt Lid . o ) o . artnk 45
pard st Latale T vagant Vilar. Thane West N - Vartak 0.45
Mahatma Phule Nagar Road, Vedant Comples| o0 i
131 Dosti Vihar Samata Nagur.  Thane  West.  Thane.p S Vartak 8.3
Maharashtra 400606 L
P32 HGirju CLS Pokhran Road No. 2. Thune Vartuk 0.12 B
133 (Glendale CHS Pokhran Roud No. 2. Thane 5 Vartuk 0.3
N - .. Behind [ ar [ al,  Easlern xpressk - .
131 |1 Think Lodha (Simtool iy |o i uphier - Hospital, - Eastem — expressy ' Vartak. 0.42
highway. thane L ne
135 Jupiter Hospital Thane _ Vartak 0.192 -
136 (Kalpaloru: Retail Ventures Pvit|Eastern Express Mwy, Samata Nagar, Thang|- B
i Ltd) Koram Mail West, Thane. Maharashtra 430606 B Varlak 0l
o e Besides Vartak Nagor ward office. vartak nagir| o
137 |Kores Nakshatra {hare ¥ T Vartak (.35
38 Jhaxmi Navavan Residency Pokhran Road No. 2. Thane ol o NVarak 0s
. o . Near Jupiter Hospial. Basterr express highway.| - 700 o
139 thodba Cosa Ullima Thane I _’\' T Martak 8.27
Behind Vasant Vihar School, Vasant Vihar|- RN
110 [Mahayir Mitlenium Siddhanchal. Housing Sociely. Thane West, ST Varlak 0.2%8
Thane. Maharashtra 100610 R ;
L Nakshatrn Realtors (Nakshalra]Near Viviana Mall, Sasfern Express highway,| T
Arena) T = Varlak 0.06

thane |

by

.o -
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Thane. Muharashin 100603

i

Manpada. Thune Wesl. Thane. Maharashlral - =70 - -
e iharika CHS L -~ Varlak 0.15
B2 Niharika CH1S 300607 . _ ¢ B
Siddhachal Housing Society. Pawar Nagar| .- -
4 Sidbachal Phase _ . & N , = - Virak 0.16
M3 Siddhuchal Phase 6 Thane West. Thane. Maharashtra 4006 10 s ’
N Siddanchad Phase 7 A §ﬁddhachn| !-I‘uusing Sociely. Pawar - Nagai, ek 0.07
(Siduhanchat Elite) Thane West, Thane. Maharashira 400610 o
. Siddhachal Housing Society, Pawar. Nagar,
s e tdhanehnl Phase 8 = = - Varsk 3.105
LIS |Siddhanchal Phase § Thane Wesl. Thane, Mabarashtra 400610 e
1. Pokharan Rd Number [, 1 K Gram. Thanef-, "~ - -
ey Rosidenoy ST N arlak 0.035
o | Satkar Residency West, Thane. Maharashtra 400606 (v -
|7 Viviana Mail {ShethiGastern Express highway. thane Vartak 1
Drevelopers)
Oswal Park. Vhane West, Thane, Maharashiraf - .
8 R ¢ : Vartok (.35
Py Vst Lawn 400606 - B
0 v i Oswal Park. Thane West. Thane, Maharaslral > = Vartis 0l
Il Jasanl Floni 400606 b S ¢ T )
130 Ivardhaman Homws < 14 Pokhran Road No. 2. Thanc Vartak 0.105 |
151 Vardhaiman 17 Pgkhran Road Ne. 2. Thane : Varlak .27
Smt Gladys Alvares Rd. Lok Upvan. Phase - [ CERT
152 Vasundhar CHS Manpada. Thane West, Thane, Maharashiai ™ S Martak 0.07
400610 N .
Besides Viviana Mall, Service Road Thang| .- -
153 iVasant Athena ‘ W Vartak 0.06
wesl o
1531 [hubtown sale . Vartaknagar 0.63
Dloanmbra - Diva Prabhag Samiti o
Kalyan - Shilphata Rd, Shilgaon. Thare| . e
35| Arihant Aarohi s "l Mumbre AR
155 |Arihant Aarohi Maharashira 42 [ 204 Y umbra 0.1
Kalyas - Shilphala Rd. near Miltenniunyy L
56 Bright Sky |Height Gataxy Toyota, Padle Goon. Thane, Maharashtral '~ - Mumbra 0.3
421204 : -
137 jCosmos Meluha Khidkali, Maharashtra 421204 ) S Mumbra 0.35
Dasti North Planet (Chalama]Old, Mumbai - Pune Rd. KausaShilphata.f. - A
oronerties) 1. 2 ¢ 2| Thane. Maharashtra 400612 : S
138 nfi unnpuliu;).. I 1 lmm.u : 2 Mumbra 0.75
Ruby AB & C 3. Dost . .
Emerald CHS LTD .
139 {Hidnyvusa CHS Bldg No. A/l. Kidkali So Mumbra 0.157
tot [Jiduyusa CHS Kidkali " Numbra |
Jilani Park Rd. Shimla Park, Kausa. Moambra: 500 .
1t Mina Regeney ; [ FRREIEI \ t 23
b PMinan Regency Thane, Maharashiza 4100612 S Mubra 0.23
Marathon Nextown. Opp. Padic Gaon Busp o000 .
ta2 IMaralhon Next Town Stop. Off. Kalyan - Shilphata Rd. Thane.|. < Mumbra 0.35
ivaharashtra 121204 B -
) - \ Tilani Park Rd. Mumbra, Thane. Mahavashtea| 70 ¢ o
To3 MR Valley (Alfa Emerprises) wl M o AT Mumbra 0.1
400612 . o :
161 [Sunrise Lile Spaces LLP Near Shilphata S Mumbra (.13
Khardi Pada, Dawle Diva - Shill Road Diva.
163 Sudama Regency Junction (E. Thane. Mahavashtra 400612 - Mumbra .425
{ S
100 (Dyanamic Crast Padale Gaon, Shil-Phata. Thane, - Mumbra 0.5
167 Llement CHS Project by Uma realty. Diaghar, Thane. - Mumbra
Lol jGraee Sguare Phase A Near Mumbra Sport Club, Thane, L Mumbra (.07 )
1oy |Uraee Square Phase B Near Mumbra Sport Club. Thane. - Mumbra 0.09 i
170 |Graee Square Phase C Near Mumbra Sport Club, Thane. S Mumbra 0.29
170 |Mansarovar Residency Padaie Gaon. Shil-Phata, Thane. M ambra 0.23
172 INiee Cily Shil-Phata. Thane. ’ .'-Mumbm 0.19
173 {Om wlitvg Paraiso Near Arikant Azrolii, Shil-Phata, Thane, I Mumbra 0.35 ”
171 |sukun heights S :’[ g E -~  Mumbra 0.28
175 15 koresidency kausa }"\\ o N Mumbra 0.11
‘ﬁh.ﬂ;ﬁ%ﬁ!ﬂl%ﬂﬁﬁ%\ \\
! TETITY L = N
176 |Rustamjee Azziano ABC Majivvada. {{] inke \ Reg. Nu. 4330 ) ﬁ }} L thalsar 0.23
o Wl vvad: ,n N ticence - 7 — ==
177 Rustomice Alhena and Astria gnvada. T ExD. Date - 19.7.2027 Uil 2
) (/o Lithaisa 0.3
178 [Rustomjee Schoul Majiwada. lh““L\\OI/T @\ / o B f'l...L-Jlel\‘zu' 0111 -
1 OE W~ A *
e Khepat, Thane \_____/ T
179 Ultra Tech (ETP) l e o Uthalsar 0.0002
Icalwa Prabhae Samiti
180 At Ansan Parsik Nagar. Kalwa, Thene, Maharashtiaf- = - Kalvwe
2 100603 op e Ralwa N
19119 Rivier Hills Pune - Mumbai Hwy. Parsik Nagar, Kalwa] 2700 Kalwa 0,105 i
; ] D K alwe O
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. , lear Reliance Mart, Parsik Nagar. Thane
2 [sanghvi Valley Near Reliance Mart, Parsik Nagar. Thane Kabwa 0.3
Naupada Prabhag Samiti
. Auralis The Twins Co-op Mse. |Hazuri Vilinge Road. Thane west Tl !
183 h s : < Naupada 0.18
. Lid - Konark Fixtures S '

“Reg o, 433
o ticange

-en v
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‘ref No. TMC/DY.CE{m)/CE [t “E i : I O e Hl\ o

To,
M/s. Kopri Bio Engineering py;. Ltd.,
New no. 9 Old no. 56
100 Feet Road, 1% Avenue,
Ashok Nagar, Chennai,
Tamil Nadu, India 600083,

WORK WURKORDER
subject:  “Comprehensive 0&v Contract for
Kopri, Thane (East)” And ‘Developt
Treatment Plant for Sale of Tertiar

Kopri on Design, Build, Finance,

Existing 120 MLD Sewcrage Treatment Plant at
ment of Power Generatlon Facnhty and Tertiary
¥ Treated water of Sewarage Treatment Plant at

) years”. Operate and Transfer- (DBFOT) bas:s for twenty
: Rek: - ~. SSUE /.»\g
1) Tendar submission date: 21% June, 2018 PRI ,'-‘/ P
2) Tender id —2018_TMC_278855 1 . :‘/"’I-‘Hz’.\wf o3
3) Negotiation meeting held with Hon. Municipal Commlssmner da‘ted 28/12/2018 T ATrAK
4) Approval of Mon. Standing Committee Resolution No. 82 dated 16/08/2(}19 i Ray ‘: ?t
5) LOAissued to you vide letter no. TMC/Dy.CE(M)-134 Dt: 22/09/7670 : L 'wpmﬂn
6) Submission of SPV details by you on 18/12/2020. .~ .7 o : »" Pare . 1q 4
7) Submission of performance Bank Guarantees by yours orgamzatlon -: '\"m)?“:\
8} Concession Agreement Dated 02/03/2021 ; \E"FZ' éF '

it is hereby inform that, vide above referred letter no.5, 1t was, 1htiméted to you that your

l bid for above subject work has heen approved by the Hon. St‘md[nﬂ Comnut(ee TMC vide
resolution no, 82 dated 16/08/2019. '

o -In accordance to the terms and conditions of the bid documeﬂts and subsequent
o '-_j.correspondence you having completed the formalities by 5ubm|ttmg the requisite bank
5'1"§Uarantees towards the performance bank guarantees and required: concession agreement. We
are’pleased to place upon you our work for “Comprehensive 0&M Contract for Existing 120 MLD
_'uerage Treatment Plant at Kopri, Thane (East)” And “Developmenf of Power Generation Facility
and, Temary Treatment Plant for Sale of Tertiary Treated water of SeWerage Treatment Plant at
e or n"Dessgn Build Finance Operate and Transfer {DBFOT) hasts fortwenty years”.

The main deliverable & features of this project is as under: - '

1’5' To operate, repair and maintain the existing plant of 120 ML%)PS;G a;t(ti?:tgz;;r:«;ﬁ)m
"To build, operate, repair & maintain power generat:on unit [

0T 5TP,

| To build, operate, repair & m
“pf STP,

) To ‘share profit with the Thane
Water to-a buyer as per terms & conditions.

m o m the pre b;d me1=

tioned and agreed in o
lth(ir;er and ¢ ndltlw0?31 '(;:/%C shall remain 1ppiicabie throug,hout perio
nciu mg annexures

f}‘%’ o
b

R \Cwﬁn inger
T’ﬁ/i;ne M.Jmc:pai Corporation

A W“"ﬁ‘j“‘

aintain’ Temar‘,l trewtant p1ant (TTP) wrthm the premises

- ' "
Municipal Corporation af,tc_er s_ai_e_ q_f_ yertiary treatec

1ting, concession
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SR Annexere - M1
185 "ﬂsﬁfﬁ’ FRwRER c\6 4
L T RMANMRe ,
BTl MR, By el
TR e, Wﬁﬁwmwm
u FEAATE], TEUrETE, o -oogor,
Mpal Corporation of the C;ty 01 Th'me.

oR3I-R%
AT e s & TR Q&‘ ng‘aﬁ -
Work Order
To, ’ o ' |
MaRS Planning & Engineering Services Private Limited B
Mear Mars House Serena B ( ,
Near Serene Elegancy’ Behind Rajthal Restaurant, el

S P Singh Road. Bhopai -Ambali, o
Ahmedabad. Gujarat - 3800058 SN A
X DTN Ol/r \& :/::.
Subject: Preparation of Detailed Project Report (DPR), T 1amdclion Aclvmow OF s
Including Bid Process Management and Provision-of Supcwlston & 77
Monitoring Services {or Solid Waste T\'I'umucmcm ijects Sanctioned
Under SBM (U) 2.0. ‘ e

Reference — 1) T UROTE SHHID: WHH-30 P & '- : :_ N-/A8-3Y,
[RIEZRVIERIEERE s
2y EMPANELMENT Order No.: I\fIUDMfH\II\fIr’9~i9OJ70 2. 23,
Date: 24/02/2023 :
33 Letter of Invitation for hiring services of Lonsu!mnts empﬂmeigd with

Government of Maharashtra, Urban chloPsmm_ D{;p"‘l!’ll'm,m
(UDD-I) dt. 02.03.2023 held on 6th Feb 2023.-

With respect to the references and the subject cited 'ﬁmvb, \‘1'11}&!(\.‘,;!11[21 Urban
Development Mission Directorate has empancled your ommu?mon tm preparation of
detailed project report (DPR), transaction advisory including bid proccss management and
provision of supervision & moniloring services for Solid Wdhu. [\fimm‘vum.m Projects
sanctioned under SBM (1) 2.0. S

Also, as per reference no. 3, you have been selected for 1ht, b(‘il!d \mslc management
project in Thane Municipal Corporation alter a presentation and eVt 11Lmllon process and we
are pleased to place the work order. The solid waste nmmu:,unu_nl pm]ul wsl is s, 205.93
crore. Therelore, as per the tender lerms, additional performance *\wlllll\' of 3% of project
cost should be deposited agd the work should be started by’ uuunw_ into a contract
agreement. Further selected (,on:,ultam needs to priorttize the work u[ prepavation of DPR and
bid process management for legacy waslic remediation project. It s nmndntmy w complete
lht(.! work as per the tender conditions Tor the preseribed pulod tmm ti‘u., date of the work
order. -

In view of the above, you are requested to dupkoy the ruauumcs ut ihc carliest,

ot

(s l‘in j'w‘t’n{:u')
Deputy Mmucup.\l Commissioner
Solid Waste Management

T |l.|ilL Mumm]ml Corporation
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= GPS Map Camera
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THANE
Res. No. 4339
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ACTION PLAN FOR SEWAGE MANAGEMENT

Sr. Action Timeline Budget Remark
No. Allocation
1. | Operation of Kharegaon STP | December 2023 Rs. 8.7 Cr.
2. | Drainage house connection at | 100% work will be | Rs. 20.91
Mumbra, Kausa area. (As on | completed upto Cr.
30.06.2023, 35% work is Mar 2024
completed.)
3. | Operation of Diva, Shil STP | e After approval, Rs. 400 Cr.
under UGSS Phase-V, tendering
— Diva Station East - 3 MLD | procedure will be In TMC. area
- Dativali East -13MLD | completed upto theie will be
— Diva West Sabe -30 MLD | October 2023 and 100% sewage
_ Desai 34 MLD | execution of treatment.
_ Phadkepada  -26 MLD | Droject will be
Total - 106 MLD completed upto
Proposal submitted under October 2025.
AMRUT 2.0 Abhiyan for
funding.
4. | Reuse of Treated Water eProject will be PPP TMC has
TMC has given work order completed upto planned to
for erection of 5 MLD tertiary | December 2025. use treated
treatment plant at Kopari STP. sewage for
gOUW\}: TMC
/ RAJANI Pﬁ® gardens,
[, q zHNMsgao lands?apes,
neg. o cleaning

Licend

@ -1p.7,2027
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N

2)
%

operation of
stadiums, bus
depots and
waste to
Energy Plant
and C&D
Recycling
Plant.
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ACTION PLAN FOR SOLID WASTE MANAGEMENT
Sr. Action Timeline Budget Remark
1. | Bioremedintion | eTender process Rs. 60 Cr- I'cnnanclnl md 0 30KFe
and Bio-mining | completion uplo nl'pollutfnn and
aclivity at Diva Nov 2023 degradation of
dumping ground | exccution of work underground water
. 12 to 14 months. source and green house
gas cmission.
Restored land can be
uscd for other purposcs.
2. | Waste to Encrgy | ePhase-1 will be PP project.
Plant at Diaghar | completed upto
August 2023.
e Phase-11 will be
completed in next
14 to 18 months. Compliance for
implementation of SWM
3. | 100TPD e Tender process Rs. 50 Cr. Rules 2016.
Mechanical completion - Nov | from State
composting 2023 Funds.
plantat Owala. | eCompletion of
Work - Nov 2024.
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